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(Amdt.) Bill
Gowder, Shri Nania
Hanumanthaiya, Shri
Kamble, Shri
Karni Singh, Dr.
Kesri, Shri Sitaram
Khan, Shri Zulfiquar Ali
Kotoki, Shri Liladhar
Kushwah, Shri Yashwant Singh
Laskar, Shri N. R.
Lutfal Haque, Shri
Meena, Shri Mectha Lal
Menon, Shri Govinda
Mohamed Imam, Shri J.
Mohammad Yusuf, Shri
Parthasarathy, Shri
Raghu Ramaiah, Shri
Ram, Shri T.
Ram Swarup, Shri
Randhir Singh, Shri
Rao, Shri K. Narayana
Rao, Shri Thirumala
Rao, Dr. V.K.R. V.
Roy, Shri Bishwanath
Schgal, Shri A. S.
Sen, Shri Dwaipayan
Sethi, Shri P. C.
Shah, Shri Manabendia
Shankaranand, Shri B.
Sharma, Shri Ram Awiar
Shashi Bhushan, Shri
Shastri, Shri Ramanand
Shiv Chandika Prasad, Shri
Singh, Shri D. v.
Sinha, Shri R. K.
Santak, Shri Nar Deo
Sundar Lal, Shri J.
Suryanarayana, Shri K.
Tapuriah, Shri S. K.
Yadab, Shri N. P.

MR. CHAIRMAN : The result® of the
division is :

Aves 26: Noes. 57.

The motion was negatived.

MR. CHAIRMAN : Shri MANUBHAI
PATEL. He may continue next time.

MAY 8, 1970

Visit of Vohra Committee 268
to UP (H.A.H. Dis.)
17.35 brs

INDUSTRIAL D ISFUTES (AMEND-
MFNT) BILI § 1970

(AMINDMENT OF SECTION 2, OMISSION OF
Stenox 9n 110y
SHRT UMANATH (Pudukkottaiy : 1
bee to move for leave to introduce a Bill
further to amend the Industrial Disputes
Act, 1947,

MR. CHAIRMAN The question
| L
“That the Teave be granted o introduce
a Bill further 1o amend the  Industiial
Disputes Act, 1947

The motion was adopled

SHRT UMANATH 1 introduce the
Rill.
17.36 hrs.

HALF-AN-HOUR DISCUSSION
Visie o Vonrs Commnrter 1o U, P
st afeger warg (Ffemr) @ Fumfa
T, §9T A9 AEAT 4346 FEQ AfAfT
FINTIRTF I FH A4 7 97 | 71 fo9e
Z39H 9 FTET fF 9@0 9@ FHE
1 ITT 9IN F 50 Fragy feew 7 G
A1 41 777 4 A% 3o fewdi & &1 0
# | safAm g7 St freir 2 a7 aqe @ 2
A1 28 5=t Iz O 2 qw A A
TR 41 firg 2 fawa f& gae o2
F 99T whaeT af &1 &1 faar 4qr
IAE T 4T 9T 9 FRA & ¢
“Meetinps of the local officers were
held under the Chairmanship of the
Commissioners of Faizabad and Gorakh-
pur Divisions respectively. The Secretary,
Revenue Department and Public Works

Department, officers of the Irrigation

and Buildings and Road Departments
kindly accompanied the team.”

ITT TG F T FAC ATAT 97 A TUA
ot =g Mreaqe sfaed T 6 a9
hoTaTE A FATCH Ar wE of | AfE
TR FHE F N AKGAT T AT A
AT T & Ioafaerd § Igm

mrﬁﬂﬂ%mﬁﬁw&w

“Sl'lrl JLB Stru;h also voted for AYES.
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